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The Lil. Principal District 8: Sessions Judge, New Delhi, PHC.
The Ld. Principal District 8: Sessions Judge, East. KKD.
The lzd. Principal District 8: Sessions Judge, Noi1h-West, Rohini.

' The Ld. Principitl District 8: Sessions Judge. South, Saket.
_,The Ld. Principal District 8t Sessions Judge, South-West. Dwarka.

-VF’ The Ld. Principal District & Sessions-cum-Spl. Judge (PC Act) (CBI). Rouse Avenue
The Ld. Printzipnl District & Sessions Judge, West. THC.
The Ld. Priitciptil District & Sessions Judge, Shahdarn, KKD.

. 'l'hc Ld. Principal District & Sessions Judge. North, Roliini.
. l. The Ld. Priiicipul District 8: Sessioits Judge. South-East, Siikct.
l2. The Ld. Principal District 8: Sessions Judge, North-East, KKD.
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Seiisitizntioti Prcgriiittiiie oit Gender Justice (Optional) for Mixed Group of DHJS 8:
DJS O__fl_i_e_gi-_s,_l’_glllie lkaseeiitiiijs, Support Persons attached with VWDCséeeretni-ies _
Fl'_l)—LSAs_ and _l,gtyy'ei_ tiriiie RTtpe_"Crlses, ltiiierveiition Centres S_eltedttled for
'l7t""'6E:to5ei'. 2623, iii CelliiFoi'iittoii ivitli the Ntifialifli Cemtnissiondor Wiiiiien.

Respected Sir! Madam. ‘ -

Sub:

The Delhi Judicial Aeiiileiny sliiill be conducting a ‘Seitsjtizntion Programme on Gender
Justice (Optlonnl)‘ on 14"‘ Octohcr. 2023 at the Delhi Judicial Acadeiity. New Delhi.

The nomination list oi Juiliciiil Oflicei-s for the aforesaid progtamme is enclosed as
Aniiexiire ‘A’.

lt is requested llial iiiiiiiiiiatetl Judicial Officers posted in your district may kindly be
coniinutticated about \ll¢il'l'ltIllIil1ilIiOll in the aforesaid piogritnime tltrouglt your good ofiice.

it is t'urther requested to noiniiiiite all tlte Support Persons [except 02 (two) for attending to
the urgent work]. who tire assistiitg in the recording ofevidence of vulnerable witnesses in POCSO
matters in your respective t.ilSll‘iCl5. for altcttding the aforesaid programme on 14"‘ October, Z023,
tinder intimation to the noiniiiiitcd Suppnit Persons. A list of such nominated support persons along
with their contact numbers nnil c-maii ll)s may kindly be sent through e-mail at tljti@nic.in by
l0“‘ Septernber, 2023 to ciiiihle its to miike necessary arrangements.

in case an Officer requires exemption from attending the pnigramme, he/she may move
tltcir ttpplication in advance. ll‘ the exemption is required on urgent basis. an intimation to that
ciTei:t may be sent to the Aciiiletiiy thriittgh e-mail, followed by ti foimal application.

m The nominated .|\ltii-Lilili Ofliccrs may kindly be advised itot to list any judicial work on
I4 October, 2023. so that litigants and lawyers are not inconvenienced.

With regards. _ .
- 5”" W"? E"""“'°l"/ Yours niitinitty.

Em:l..' /Li above i_,\// WW

PD “Ii(L My ,»_' Atliti Clioudlirtry)

-  ssmswoes _CU.M_.S.E.EClAl- JUDGE 1 &wMfiW-
N0.JOTPIRACClGaz.I2D22I '1 i>-ll D ~ _/‘>539 oateii 31-“ 5" °“" "3

' Copy i0t'W8l’d6d alongwith its enclosure digitally tor information and necessary
action to:--

Sh. vijay lgumar Jha. Special Judge (PC Act)(CBt), RACC, New Delhi.
Ms. Niyay Bindu. Special Judge (PC Act)(CBl). RACC. New Delhi.
Ms. Mahima Rai Singh, Chiei Metropolitan Magistrate. RACC. New Delhi.
Sh. Vaibhav Mehta, Addl. Metropolitan Magistrate, RACC. New Delhi.
The Branch In-charge, Admn, Filing, Pool Car. Care Taking, Facilitation Centre. Rouse
Avenue Court Complex. New Delhi.

6. T P.S. to Ld. Principal District & Sessions Judge-cum-Special Judge (PC Act) (CBI),
ACC. New Delhi.

The W8\lJ-SilE Committee, Tis Hazari Courts, Delhi.
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(Arun Bhardwai)
Otiicer in-charge (Judl.)

tor Principal District & Sessions Judge-
cum-Spl. Judge (PC Act)(CBl)
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Annexure ‘A’

Nomination List of
Sensitization Programme on Gender Justice (Optional)

for Mixed Group of DHJS & DJS Officers
on

14'“ October, 2023

Sl.
No. Name of Officer Present Posting

Civil! Police
District

Place of
Posting

mus '
l Ms. l-lemani Mnlholra District Judge (Commercial Court) West Tl-lC

2 Mt‘. Mukesh Kn-.Gupta Member Secretary, DSLSA Rouse Avenue

K0) Mr. Sanjay Jindnl Judge, Family Court North Rohini _
-I> Mr. Praveen Singh ADJ _ Central 7Tl-IC

U: Ms. Savitri ' ASJ North-East KKD

O\ Ms. Vandana Jain W Joint Registrar (Judicial) DHC
\l Ms. Shivali Shartnzt ‘ ASJ '3 West 77 THC

O0 Mr. Naveen Kr. Kashyap ‘ ‘ PO MACT ' South-East _ Saket
\O Mr. Ra_iinder Singh _ " ASJ New Delhi PHC
6 Ms. Geetanjali ' ' ADJ North-East

‘ll Mr. Vijay Kumar J ha §pecial Judge (PC Act) (cm) Rouse Avenue ,,__

H2 Mr. Ajay'Slngh Shekhawat _ ADJ Central THC _
l3 Ms. Niyay Binclu ' Special Judge (PC Act) (CB1) Rouse Avenue —-""

l4 Ms. Ruchika Single " ADJ North-West Rohini
I5 Mr. Dheeraj Mot" y ‘___ AS_.l Central THC
w Ms. Vijeta Singh Rawat ADJ New Delhi Pl-lC
l7 Ms. Chhavi Kapoor New Delhi PI-lC
I8 Mr. Arvind Bznisal K V

ASJ (rocso)
ASJ Shahdara KKD

‘l9 Mr. Abhilash lvlulhoga ‘ Joint Registrar (Judicial) (CPC) or-ic
20 Mr Dharmender Singh

.‘ ADJ _ .
West THC

21 Mr. Gaurav Gupta ‘ Special Judge (NDPS) South Saket
22 Ms. Archana Beniwal ASJ (FTSC) (POCSO) South‘-West Dwarka
23 Ms. Shanta Gupta ' A§J”(l~‘T*sC) (RC) South-West’ Dwarka
24 Mr. Kapil Kumur Trainee DHJS

ms "
/'25 Ms. Mahima Rai Singh CMM Rouse Avenue __ ,_ .

26 Mr. Balwinder Singh §C.l-‘cum-RC ‘Central ' we
‘27 Mr. Ajay Nagar SC]-cum-RC ' West ' “THC
148 Mr. Vaibhav Mchta ‘ACMM Rouse Avenue

29 Ms. Vasundhra Chhaunkar W ‘ JSCC-cum-ASCJ-cum-GJ New Delhi PHC C
-30 Mr Pranav Joshi ‘ ' CCJ-cum-ARC C V Central THC
3T Ms Neetu Nagar ARC" Central THC
32 Ms Shruti Chaudhary MM (Mahila Court)’ East KKD '
33 Ms. Tista Shah MM (VirtualTraffic cam) Central THC
34 Mr Manish Jain Full Time Secretary, DLSA North-‘West Rohini
35 Mr Robinj eel Singh ' Deputy Regis’trar'(CPC) ' DHC
36 Mr Ajay Singh Parihar MM (Nl_Act) Digital Court North-West Rohini
37 Mr. Pranat Kumur Joshi Full Time Seicretary,'DL'SAi New Delhi rnc‘

’38 Mr. l-limanshu Sehloth (MM ' ‘ North Rohini
39 Mr. Ankit Mittal. ' MM (Nl Act) South-East Saket
40' Mr. Abhinav Singh MM (Nl Act) New Delhi PHC it
4'1 Ms. Richika Tyagi MM (Virtual Traffic Court) Central THC
42
43

Ms.
Ms.

Jyoti Nain
Sanghmitru

__ MM C
Mlfl (Mahila Court)

North
South-East

Rohini
Saket

44 Ms. Archita Garg Mlvl (Mahila Court) _ South-East Saket


